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CORRIGENDUM - II 
 

 

Further to published RFP on 14-08-2018 and Minutes of Pre-Bid Meeting at 
fssai website on 30-08-2018 and issue of Corrigendum-II dated 5th Sept 2018 the 
following corrigendum is issued for information of all concerned. 

 
S.No. FOR READ 
(i)  Para 6 minutes of pre-bid 

meeting held on 28-08-2018 and 
Published on 30-08-2018 on 

Opening and Evaluation of 
Financial Bid 

“ The Financial Bids will be opened 
only of those bidders who secure 
marks 80 and above in technical 
bid (Stage-I). The cost indicated in 
the Financial Bid shall be deemed 
as final and reflecting the total cost 
of services and should be stated in 
INR only. The financial bid is 
excluding GST under the Applicable 
Law of the Land 
 

Para 6 minutes of pre-bid meeting 
held on 28-08-2018 and Published 

on 30-08-2018 on Opening and 
Evaluation of Financial Bid 

 
“ The Financial Bids will be opened 
only of those bidders who secure 
marks 60 and above in technical bid 
(Stage-I). The cost indicated in the 
Financial Bid shall be deemed as final 
and reflecting the total cost of services 
and should be stated in percentage 
only as per price bid format ”  

 Rest of the matter of RFP and Minutes of Pre-Bid Meeting remains unchanged 

 
 

 
        Sd- 
       (Ravinder Kumar) 
                                  Asstt Dir (GA), FSSAI 
 
 


